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N O T I C E 
 

 

 
It is informed that the matters listed on 20.08.2021 in the Court of Chairperson, 

Court – II & Court - III will now be fixed on 31.08.2021 for “Directions - to Settle Date” 

before the concern Bench. 

 

 

 

 
By order of Hon’ble Officiating   Chairperson 

  -Sd/-  

Registrar     


